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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST) TIS HAZARI COURTS : DELHI
v7

ORDER 0- "

‘Z u

In pursuance of High Court of Delhi: New Delhi Postingsffransfers order No.15iD-3/Gaz.-IA/DHCL2025 dated
30.05.2025 and in partial modification of order No.728/17083-17127/Power/ASJ/Gaz./PD&SJ West/2024 dated
18.05.2024, following link Courts are hereby constituted to dispose of all urgent matters including urgent criminal
applications/miscellaneous applications/Bail Bonds/remand work or any other urgent matters as well as compliance

A t POCSO)lNDPSof orders of Hon'ble Superior Courts/cases under Protection of Children from Sexual Offence o (
Act and also work relate tooases other than NDPS Act, filed in the Courts of the Judicial Officers, whose names are
mentioned in column No.1 whenever they happen to be on leave or not available for any reason whatsoever, with
immediate effect :- Z _
$.N Name oi fim Ji.idicini l‘ 1" Link Judicial Oiilccr 2"‘ Link Judicial Oiiicor 3"’ i.inirJua’icial Oilicor 4" LinkJudicial oilicor ‘i 5' LinkJudicial Officer
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‘ ‘ i ‘i Ms. Shsfall Barnala Ms. Prlya lliiahendra, Sh. Vlneet Kumar, ‘Sh. Satirlr Slngh
‘ l Sessions Judge (W) Kutshroslitha. ASJ-03 l‘ Tendon, ASJ-05 - ~

‘ Spl. Judge, (NDPS
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5 Sh. Vlncet Kumar, en. Satvlr Sirigh Z iL.§i.imya ciifiiaii. Sh. Vlshal Pahuia, sn. Railndar Slngh, Sh. Dlvyang Thflkfli,
ASJ-02 Lamba, ASJ (Fro)-02 A5-J (SC-RC)-01 ASJ (sc-acynz ASJ-01 (P0080)
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13 5h'V|5ha|P3|1"]il-ASJ Ms.Mahlma Raisin n M si l l * r(sc-ac)-01 A5_,(FrscJ(Rc)_01 9 - 8- a°I1|$In9h. A6-1 sh. Saurabh iMs.BabIta Punl a Isl;. (Frsc)rP0cso -01 K _ . V - .Sachln Jain‘l \ ) UIsh|’eshtha,ASJ oa “$5.10-"rsci (POCSO)- ASH-,(pocSo§
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Copy forwarded for information and necessaiy action to :-

co—~io>u~i-i=»i:.oi\:>--
9
10.
11.

Q

The Registrar General, High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (H05), Delhi.
All the Judicial Officers concerned.
Branch lncharges, all Branches of West District, Tis Hazari Courts, Delhi.
The Administrative Officer (Judicial), Filing Section, West District, Tis Hazari Courts, Delhi.
The Secretary, Bar Association, Tis Hazari Courts, Delhi.
The PS to the undersigned.
Reader to the undersigned.
The Branch lnoharge, Judicial Branch, Central District. Tis ‘ a'Cou ts} Delhi
For uploading on layers.
For uploading on centralized website through layers. \
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